
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERALRAD BENCH 

AT HYDERABAD 

O.A. No. 1159/93. 	 Dt. of Decision 	29.6.94. 

N. Manohar 

D. Ramakoti:  - 	 .. Applicants. 

Vs 

Director General, Defence Research 
Development Organisation, &B'Wing, 
Sena Bhavan, New Delhi. 

Management Committee of Defence) 
Laboratories Schools, Kanchanbagh, 
1-Jyderahad, represented by its 
Secretary 

Principal, Defence Laboratories 
schools, Kanchanbagh, Hyderabad. 	.. Respondents. 

Couns'l for the Applicant5 	: Mr. tV. •ajo6al Ready 6 5gvcRoo1 

Counsel for the Respondents 	Mr. N.R. Devaraj, Sr.CGSC. 

Mr. P.S. Vijayakumar 
for R 2 &3. 

CORAM: 	 - 

THE HON'BLE SFWI A.B. GORTHI MEMBER (ADMN.) 

THE HOM'BLE SHRI T. CHANDRASEflARA REDDY : MEMBER (JUDL.) 
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O.A,No.1159/93. 	 Date of Judgement ; 

Judgement 

X As per Hon'ble Shri A.B.Gorthi, Member(A) I 

We have dismissed a similar O.A. (No.934/93) today 

by a separate order holding that the Defence Laboratories 

School is not amenable to our jurisdiction under Section 14 

of the Administrative Tribunals Act, 1985. For the same 

reason, this. O.A. too is hereby dismissed. It is open 

to the applicantS to approach the appropriate forum for 

relief, if any. 

2. 	No order as to costs. 

TJ * 
, 	 ( T.Chandra'sekhar Reddyf) 	 ( A.B.Gor 

Member(J). 	 Member 

Dated: 	June, 1994. 

br. 

DEPUTY REGISTRAR(J) 

Copy to:- 
1.Director General, Defence Research Development 

Organisation, & 8' Wing, 
Sena Ohavan, Now Delhjc 

2..Ihc Secretary, Management Committee of Defence 
Laboratories School, Kanchanbagh, Hydorabad 

3.Principal, Defence LaboratoriesSchool, 
Kanchanbah Hyderabad. 

4,Dne copy.  to Nr 	j-  jf2so1  -, Advocate,CAT,Hydarbad 
5.flne copy to fir .N.R.Devfaj,Sr.CGSC,CAT1Hyderqbad. 
6.0ne copy to Plr.P.8.Uijay Kumar, Advocate,CAt,Hyderabad. 

7. One 	are copy; 
8.One copy to Library,CPT,Hyderabad. 
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TMPED BY 	 COiPARED B( 

- 	 CFIECXaD BY 	 A2POVED BY 

N THE CE1TRAJ AiDiJ1-1ISTEATIVE TRIDUNjI4 
HYDERkBAD ENCH AT HYDERABAD. 

TEE I-ION' ELE 	 V .7BEIADRI RAO 
v-i4Ii: C} I~1ki4AN 

AND 

TEL i:O'flLE iIR.A.fl.G RTHI ; MLNBER(A) 

AND 

THZ lION' ELE iffi.T.CHzNDRaSLIujR REDUY 

AND 
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